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SSETS RECONSTRUCTION PVT. LTD.

rel Flooe H.MH. Plaza, Mew M
THL-‘l!_.| L o

DEMAND NOTICE
Demand Nolice under Saction 13[2] of the Securitization and Reconstruction of
Financial Assets and Enforcement of Security Inferest Act, 2002

MOTICE is heraby given thal the follwing borrowerls who have avadad loan from Pegasus
Agsels Reconstruction Private Limited acling In ds capacity ag Truslee of the PEGASUS
2024 Trust 3 (hereinafer referred [0 as “PARPL")have failed fo pay Equated Monihly
Instaliments (EMIs) of their loan to PARPL and that their laen accownt has been classified as
Mon-performing Asset as per the gudelines ssued by Mafional Howsing Bank, The
borrowers) have prowded sacurily of the mmovable propertvies o PARPL, thea details of
which are dascribad harain balow. The details of the loan and the amounls oulstanding and
payable by the borrowers o PARPL as on dale are alzo indicaled here below, The
Borrowen(s) as well az the public in general are hereby informed that ihe undersigned being
the Authorzed Officer of PARPL, the securad credior hag iniiated aotion ggainst fhe folowing
borrower|s) under the provistans of the Securdization ard Reconstnichion of Financial Assels
and Enforcament of Secunty Inferest Act 2002 (the SARFAES| Aclh. If the fedowing
borrowers) fail 1o repay the outslandgng dues mdicabad agains! iheir namas within 60 (Sixky)
days of this notica, the undersigred wil exercse any one or mor of the powers conferad on
the Secured Creditor under sub-sectionid) of Section 13 of the SARFAES] Adl, including
power to take possession of the propertyfies and sell the same. The public in genersl s
pdvised nof to deal with properyies descnbed here below

Branch: Chitradurga, Borrower: Mr. Raju. K, residing al:Chibz Kematbko 977555
Temgple Chitradurga Karmnataka 577555, Co- Borrower 1: Ravikumar, K, Co- Borrower
2:Krishnamurthy. K, Co- Borrower 3: Geethamma, K, all are residing at VTC.
Pandarahalli PO: Pandarahally Sub Disinct Chaliakere District- Chitradurga
Karnataka 577555, Loan Application No. MFLEKTKSECULD000D51109%8, MPA Date:
30.09.2025, Demand Motice Date: 20.01.2026, Outstanding Rs. 2,64,020.58 - as on
3122025,

Description of The Secured Asset: Schedule-A: Property Mo -17172, Padrahali Village
Godabanahali Gram Panchayath, Chifradurgs Town And District. Bounded by: Morh; House
of Siddappa, Sculh: Road, East House of Hanumanthappa, Wast: House of Sskamma,

Branch: Baithongal, Borrower: Mr.Mahantesh Badiger, Co- Borrower 1; Mallavva Badiger,
both are residing at: Somappa Shillibhavi Belgaum Bus Stop Belagavi Karmataka 581344,
Loan Application Mo, MFLETKESECULOODIOS136965, MPA Date: 10.09.2025, Demand
Hotice Date: 200012026, Outstanding Rs. 3,56 517.71 /- as on 31.12.2025.

Description of The Secured Asset: Schedule-A: FPropedy bearing Moo 77, PID
Mo 1504005042003:20116, Area totally measuring 73,71 5q. Mirs, along with constructed area
measuring 7371 S3g. Mirs, Siualed st Shilpihayi Villege, Shpibhavi Vilage Panchayath
Gokak Block, Belegavi Destrict, Bounded by Morih; Roadm South: Mahadey Ingalagi, East
Lakshamma Temple, West: Hanaman! Pujen.

Branmch: Hassan, Borrower; Mrs. Sarcja. R, Co- Borrower 1) Sachin. A V, both are
residing af; Aralikatte Kattzya Hobli Hassan Thaluk Gorur Hassan Kamataka 573120,
Loan Application No. MFLKTHSECULMOO0502TT2Y, MWPA Date: 30.09.2025, Demand
Notice Date: 20.01.2026, Dutstanding Rs. 33647582 /- as an 31.12.2025.

Description of The Secured Assal: Schedule-A: Progerly beanng  PID
Mo 131600600800600358, Properly Mo, 90, measuring 11114 Sg. Meter along with
congiructed 111,14 Sg. Meter. Ezst io West 9,144 Meter, North te South 12,12 Meter, situsted
at Uduvare Villape, karde Gram Panchayst, Hesan Biock, Hasan Distict, Bounded by: Morth:
Sibe Ne. 3T, Soulh; Sike Mo, 35, East; Sile Mo, 30, Wass: Road

Branch: Bailhongal, Borrower: Mr, Vittal Mandani, residing at: Somappa 337 Bailur
Belagavi Karnataka 591108, Co- Borrower 1; Sunita Mandani, residing at: Vittal 337
Bailur Belgaum Belagavi Karmataka 381108, Loan Application No. MFLKTKSECUL
MO0005119311, NPA Date: 30.09.2025, Demand Motice Date: 20.01.2026, Outstanding
Rs. 3.11,376.84 |- as on 31.12.2025.

Description of The Secured Asset: Schedule-A: Properly Woo 5524 ROPR Mo
TS4EI20ZI00Z2 T situsted within limits of village and Gram Panchayat of Betdur, Kittur
Taluk Balagavi Disirict, Bounded by;MNaorth: Jame Masidi, Soudh; Property of Belappa Somappa
Mandani, East Progerly of Almanand H kittur and Channappa R Hiltur, Wasl: Road

Branch: Belgaum, Borrower: Mr. Kalleshi Laxman Yallannavar, residing at:580/1 Gram:
Marihal, Gram Panchayat: Marihal Belgaum, Karnataka 530013, Co-Borrower 1:
Rudravva Laxman Yallananavar, residing at: PID No:-150400303000201131, 5 Marihal,
Belgaum 5 Gram Panchayat: Marihal  Belgaum Karnataka 530013, Co- Borrower 2:
Laxman Parasappa Yallannavar, reskding at5 Marhal, Gram Panchayalt Marihal
Belgaum 5 Belgaum Kamataka 531103, Loan Application MNo. MFLETESECUL
0000500%217, NPA Date: 30.09.2025, Demand Motice Date: 20.01.2026, Dutstanding
Rg. 2,78,251.55 /- a5 on 31,12.2025.

Description of The Secured Assel; Schedule-A: Property Mo 5BIVA, measuning from East
o Wast 1124712 mibs, Nodh ta South 578072 mis, totally 64. 791509 s0.mis, slbuabed at:
Marihala Villege, Marihaia Gram Pancheyal Befagavi. Bounded by: Morth: Gram Panchayat
Road Zouth: Asses! of Laksmiparagappa Yellarmawar, Essk Assesls of Manjula Yeshwand
Gudnawar, Weasl: Gram Panchayal Road

Branch: Davangere, Borrower: Mr. Ningappa. T, Co- Borrower-1; Manasa M B, Co-
Borrower-2: Basamma, O, all are residing at:Guttidurga Jagalur Mear Temple
Davangere Karnataka 577553, Loan Application No. MFLETRSECULOOO00S30ESEDT,
MP& Date: 30.09.2025, Demand MNotice Date: 20.01.2026, Dulstanding of Rs. 12,02,170.90
J- as on 31.12.2025,

Description of The Secured Asset: Schedule-A: Properly Mo, 183 PID no
15120060 1100200201, Gutidurga Village And -Gremapanchayeth, Jegaluu Block,
Davangare District Karnataka - 577552, Bounded by: Morth: Lakkappa Propesty,

Sauth: Manjappa Propeny, ErstObalappa Property, West Road

I the said Bormowers shall fal o make paymend fo PARPL ag aforesaid, PARPL shall proceed
againzl the sbove sacured asselts under Sachion 134) of the Act and the sppicable Rules,
enfirzly at the rsks of the said Borowers as to the coast and consequences, The said Borowers
are prohibited undear the provisans of section 13(3) of the said Act fram Iransfarnng Ihe aforesaid
aszale, whethar by way of saie, leaze or ofiersesa withaul ha prior writtan corsent of PARPL.
Ay person who contravenes of abats contravention of the provsions of the said Aol or Rules
mace there under, shall be liable for mprisionment andlor penalty a5 provided: under the Ack

Authorized Officer,
Date: 30.10.2026 Pegasus Assets Reconstruction Pyi. Lid
Place: Karnataka As Trustee of Pegasus 2024 Trust 3.

@ SWARNABHARATHI SAHAKARA BANK N.,

N, 2229, 23rd Cross, Banashankari 2nd Stage, Bangalore-560070,
Phone Mo, 0B0-26T62620/30, 41122816
TENDER - CUM - AUCTION SALE NOTICE
The Bank wishes to sell the immovable property mentioned in the following schedule
in the name of Swama Bharathi Sahakara Bank Niyamitha, through public auction.
Minimum Rs.2,02,20,000/- {Rs. Two Crore Two Lakhs Twenty Thousand only).
Public Auction Sale Date: 16.11.2026, Time: 11.30 AM
IMMOVABLE PROPERTY

SCHEDULE "A": All that piece and parcel of property bearing Minicipal
Mo.10,PID No B-55-10, situated at Kasturba Nagar, Palace Guitahalli, Bangalore.
East: Property bearing No. 11, West: Cross Road, North; Guttahalli road, South:
Property onginally belongs to Smt Andalama. Measuring East to West 45 feet,
Marth io South 60 feet, in all measuring 2700 sq, ft.
Schedule 'B': 50% eguivalent to 1350 Sq fest of undivided share right, title and
inferest inthe Schedule 'A" property siluated at Kasturba Nagar, Palace Guttahalli,
Bangalore.
Schaedule "C': All that piece and parcel of the 50% of constructed saleable portion
af bullt up area on the Eastern side of the abave schedule Property New PID No 6-
53-10-1 excluding all common areas, Bt space, staircase and open space
including 50% of parking area and 50% of terrace area as per the sketch as under:-
a) Ground fleor built up area of 1961 sq ft and the developer entitie for 743 Sq fl.
b} Firstfloor buill up area of 203727 sq ft and the developer entitle for T22.60 3q .
c) First floor built up area of 203727 sq ft and the developer enfitle for 722 60 3q ft.
Basament fioor parking area of 1762 sq fi avalable and builderentifle for 588 =q fi
Terms and Conditions of Auction Sale: - (1) The public auction will be held in the
bank premises. (2) The highest bidder shall pay 25% of the amount on the date of
hid. And the remaining amount shall be paid within 3 days from the date of bid, And
KYC shall be furmished.

Date: 28.10.2026
Place: Bangalore

Sdi- Authorised Officer
awarna Bharathi Sahakara Bank Niyamitha

FORM A
PUBLIC ANNOUNCEMENT
(Regulation 14 of the Insolvency and Bankruptey Board af Inifia
[Volumtary Liquidation Process) Regulations, 2017)

FOR THE ATTENTION OF THE STAKEHOLDERS OF

UNI P2P PLATFORM PRIVATE LIMITED
= RELEVANT PARTICULARS
1. [Mame O Corporate Person | Lini P2P Platform Private Limited
2. |Date of Mcorporation of cosporate persan (05122016
3. |Authority inder whach corporate persan | Regestras of Companies - Bangalore

is mcorporated’ registerad
4. :Enrp-ura‘.& ldendity Mumber of corporate
| parson
5. | Addrass of the registered office and
Princspal odface (if any) of carporale
[ErE0N
6. | Liquidation commeancement date of
;I:El||.'-‘.'|rE|.'d.| HErEan |
7. |Mame, adoress, emall address, elephong | Mame: Pramiod Srilar
numher and the regestration numberof | Email — Sguidator pramadicapad.m
e Tiquidatar Address: #3rd Foor, Raj Towers, 23nd Cross,
| Banashankari 2nd Staps, Bangalurue - 560070
Comact Mo.:- +81 96200 r5048
Regestration number -
[ |EBIAPA-O0/IP-P-02206/2021 -20221 3674
| 250h Mowember, 2026
Motice 15 heeeby gléen thal Und P2P Plablorm Prvate Limifed has coammenced waluntary
liquidation on E‘Eﬁn clober, 2026

The sfakeholdars of Um F2F Fiatiorm Privaie Limited hereby called upoa to submif 2 proof of
Uheir claims, on or belore Z5th Novermbar, 2026, 1o the liquidator al the address mantionsd
againstitem 7

The financial creditors shall submit their praof of claims by elacironic means anly. AIFather
stakehalders may submil the prood af clainks m persan, by past or by Mactnonic means,

Submission of falsa or miskeading proofs of claim shall aftract penalties.

Date:- 30,10.2026
Place: Bengaluru

| UTA999KAZ016FTC1E33TE

| INDIQLIBE-SIGAMA & WING 3B, Floar 2 Block
{ 1A Endistral Layout, Keramangala,

| Hangalore - 360034

: Zth Dctober 2026

Pramod Srikari
Ligiidator
IBBI Reg. Ma.:- |BBLIPA-001 1P-P-02286,/2021-2022 13674

“iIMPORTANT

Whilst care is taken prior
to acceptance of
advertising copy, it is not
possible to verify its
contents. The Indian
Express Limited cannot
be held responsible for
such contents, nor for any
loss or damage incurred
as a result of transactions
with companies, associa-
tions or individuals
advertising in its newspa-
pers or Publications.
We therefore recommend
that readers make
necessary inquiries
before sending any
monies or entering into
any agreements with
advertisers or otherwise
acting on an advertise-
ment in any manner
whatsoever. Registered
letters are not accepted
in response to box
number advertisement.”

Statement of unaudited Financial Results for the quarter and half year ended September 30, 2026

Varishtha Property Developers Private Limited

Corporate Identification Nember; U45208TG2015FTCI01835
Regsierad Office: Puravankara Projects Limited, Survey No. 8, Opp Mahindra Satyam, Sidefine of Godrej Green Bldg, Kondapura, Hyderabad TG -500033, India
Email: investors@puravankara.com Website: hitp2iwww.puravankara.com/vanshtha | Tel: 91-080-2559 S00/4343 9999 Fax: 91-080-2559 9350

(Rs. in Lakhs)

. Year to date figures
51 : Quarter ended %“Jmﬁﬂg f:f:;:?:f:rt:n?ﬁﬁ:d for the pmcggding Previous Year
INa. Particulars 30.08.2026 30.09.2025 ended 30.00.2025 pggﬁiﬂ%;d Ended 31.03.2026
Unaudited Unaudited Unaudited Unaudited Audited [
1 | Total Incame from Cperations . . . . .
et Prafil { Loss) Tor the peniod (before Tax Exceptional andfor Exlracedinary #ams) {76.19) {2253 {15082 [ 36 {115,460}
3| Med Prafil { [Loss) Tor the period Defane ta [alter Excaphional andior
Exiraardinary items) {76, 14) (2233 {15052) iG2.98) 1115.28)
4 | Met Profit | {Loss) for the penod after tee (after Exceptonal and'ar Extraandrany Hems| 150,64 116.71) (11255 (4713 (8531} {
5 [ Total Comprehensive Income for the penod [Comprising Prafit ( {Losg) for the . . |'
parod (efer ax} and Othar Comprehensiva Incoma (afar {a:)) 10BN {16.71) (112.55) 4713 (a3t ||
6 | Paid up Equity Bhare Capifsl 100 100 1.00 1.00 100 l
7 | Resanves [exchuding Reveluation Heserve and Securlies Premium a'c) 551000 (437.25) {55100 (A7 25] (#7842
| & | Sacurities Premium Accaunt - - - - -
9 | Metwarn {5900 (436, 25) {BE000 [43625) (477 42}
10 | Pald up Debi Captal / Qulstanding Dabs 6,761.96 E31BAS 6,761 95 531848 6,377 55 L
11 | Custanding Receemabie Preferance Sharnes : : . B s
12 | Debt Equily Ratia 112449, 114,19 (14.45) 11414 15,24
13 Eaninﬂs per equly shane ol Bs 100 each (lor canlinidng and deconinued opesafions)
1 Basic {50554 [0 {1.871.00) (11, 25500) (471300 (E.A31.00}
2 Diluted {5 864.00) 11871,00) i11,255000) (4, 713.00] (BB31.00)
14 | Capital Radamplion Rasare - - - - -
15 | Debenture Redamplion Raserve - - - - -
18 | Diebl Sarvice Covaraga Ralio &1 086 051 0.7 {0.90)
17 | Interest Servica Covarage Ralio 0E1 0BG 0.1 0.3 {0.30)

Nates:

Dtz - October 28, 2028
Place: Bengaluny, India

1 The abowe is an extract of the detailed formal of Quanery Financial Results fiied wilh the Stock Exchange under Regulation 52 of the SEBI (Listing Obligations and Disclosures Requinsments) Regulations, 2015
The full farmat of the Ciaarerty Financial Resailis are avallable on the website of the BSE Limsed (weea bsaindia cam) and the Compary [wwe, puravankars comisanshiha’l

£ For the othar Ing items refarred In Requiaton 52 44) of the SEBI (Listing Obigations and Disdosures Reguirements) Regutations, 215, petinent disclsures are avalable on te website of the BSE Limiled
{wiéew. beaindi.com) and the Camgany (wwk.puravankarg, comtvanshingd)

3 Thereis-ng impect annit profithoss, tolal comprehensive income or any athear relevand financial item(s) due 1o changeds) in accounting policies for the quanar and hall year andad 30 Saptamber 2026

Far and oo behalf af e Board of Directors of
‘arishing Property Devalopars Private Limited
Edi-

Mame: B=hish Ravi Puravarkara

Designation: Dinsclor

DN D050 524
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SMEG : SMFG India Home Finance Co. Ltd.
Grihashalk ti| corporate Off. : 503 & 504, 5" Floor, G-Block, Insipre BKC, BKC Main Road, Bandra Kurla Complex, Bandra (E), Mumbai - 400051,
Magidube VapsViphme Regd. Off. : Commerzone IT Park, Tower B, 1st Floor, No. 111, Mount Poonamallee Road, Porur, Chennai — 600116, TN

SALE NOTICE FOR SALE OF IMMOVABLE PROPERTIES

E-AUCTION SALE NOTICE OF 30 DAYS FOR SALE OF IMMOVABLE ASSETS UNDER THE SECURITISATION AND RECONSTRUCTION OF FINANCIAL ASSETS
AND ENFORCEMENT OF SECURITY INTEREST ACT, 2002 READ WITH PROVISION TO RULE 8(6) OF THE SECURITY INTEREST (ENFORCEMENT) RULES, 2002.
NOTICE is hereby given to the Public in General and in particular to the Borrower(s) and Guarantor(s) that the below listed immovable
properties (“Secured Assets”) mortgaged / charged to the Secured Creditor, the Possession of which has been taken by the Authorised
Officer of SMFG India Home Finance Co. Ltd. (hereinafter referred to as SMHFC) (“Secured Creditor”), will be sold on “As is where
is”, “As is what is” and “Whatever there is” on the date and time mentioned herein below, for recovery of the dues mentioned herein
below and further interest and other expenses thereon till date of realization, due to SMHFC Secured Creditor from the Borrower(s) and
Guarantor(s) mentioned herein below.

Name of the Reserve Price : )
SI. - . Date & Time | Date of EMD
Borrower(s) Description of the Properties Earnest Mone e -
No. / Guarantor(s) LAN Deposit: Y | of E-Auction | Submission
LAN : All That Piece & Parcel of The Property Bearing Site No. 01, of Rs.
66100751 0435566 V. P. Khatha No. 63, Measuring - Ea_st To West 30 Feet; North | 1,29,30,000/-
1. Akshay R To South 46 Feet, Ip Total Measuring 1380 Sq. Ft., Situated 04.12.2026
) S/o Ravi. That Shampura V|IIa_ge,_ Kasaba Hobli, Bangalore North at
1. 9 Muﬁi Lakshmi Taluk, Under The Jurisdiction of BBMP & Bounded On As R 11.00 a. m. | 03.12.2026
) B. N Follows:>>Boundaries - East By : Road; West By : Appajappa’s S. to
V\i/o.Ravi Land; North By : Site No. 02; South By : Remaining Land Of 12,93,000/~ | 01.00 p. m.
3 New.Mini Mart Kempamma. = Within The Registration District of Bangalore
) And Sub-Registration Office At Hebbal.
All That Piece and Parcel of The Property Bearing Site Nos. 76
& 77, Khata No. 117/2, Measuring East To West 35 Feet And Rs.
North To South 60 Feet Situated At Manju Royal Residency 1,09,00,000/- 04.12.2026
LAN : Layout, Behind Redbridge Internataional School, S. Bingipura |- = Ea a't
9 601039211678268 | Village, Hulimangala Panchayath, Jigani Hobli, Anekal Taluk, 11.00 2. m. | 03.12.2026
" |1. Ramya H. S. Bangalore Urban District AND >Bounded on the - East By ’ o T T
2. Naveen Kumar S. |: Road; West By : Private Property; North By : Site No. 78, Rs. 01.00 0. m
South By : Site No. 75. = Within The Registration District of | 10,90,000/- A0 - m.
Bangalore And Sub Registration Office At SRO-Jigani. (Herein
After Referred To As ‘Residential Property’)

Details terms and conditions of the sale are as below and the details are also provided in our/secured creditor’s website at the following

link website address (https://BidDeal.in and https://www.grihashakti.com/pdf/E-Auction.pdf) The Intending Bidders can also Contact

: Mr. Manjunath P., Mobile: 8655200931, E-mail : Manjunath.P3@grihashakti.com, Mr. Niloy Dey, on his Mob. 8655619157,
E-mail : Niloy.Dey@grihashakti.com ‘

d/-

Authorized Officer,

SMFG INDIA HOME FINANCE CO. LTD.

Place : Banglore Urban District, Karnataka

Date : 28.10.2026

ARM Branch- Il, 2nd Floor, Circle Office,
Spencer Towers, No.B6, M G Road, Bengaluru-560001,
Ph No. 080-253100949, 0B0-25310181, E-mall - cbB298@canarabank.com

SALE NOTICE
AUCTION SALE NOTICE OF MOVABLES ASSETS (HYPOTHECATED VEHICLE] UNDER HYPOTHECATION AGREEMENT

Mofice is hereby given to the effect that the movable items (Hypothecated Vehicles) described herein, taken possession under
hypothecation agreement, will be sokd by hodding public auctian.
1. Name and Address of the Secured Creditor; Canara Bank, Asset Recovery Management Branch I, Znd Floor, Cirde Office,
spencer Towers, No.66. M G Road, Bengaluru-560001.
2. Name and Address of the Borrower(s)/ Guarantor{s): 1) Mis. Sri Pravira Hospitality and Services Pvt Ltd., No 1817, Forluna
arinivasam, 3201, 12th Main Road, 31st Cross, 2nd Stage, Banashankari, Bengaluru-560070, 2) Mr. Ramprakash Patwardhan
(Director cum Guarantar), No 428, 8th Main, Avalahaity, EDA Layout, Bangaluru-5600485, 3) Mr. Ramprakash Patwardhan (Director
cum Guarantor), Clo SathyamurthyFatiavardhan, Mo 618, 24th Cross, 20ih Main, Poornaprajna Layout, Subramanyapura, Bengalum-
560061 4) Mrs. Lakshmi Sridhar (Director cum Guarantor), Wio Mr Sridhar Somashekar, Mo 88414, 4th Cross, Ashoknagar
Banashankari 15T Stage, Bengaluru-560050. 5) Mr. Vijay Sagar Shetty (Guarantor), Cilo Ganesha, Mo 1817, Forbuna Srinivasam,
5201, 12th Main Road. 31st Cross, Z2nd Stage. Banashankan, Bengaluns-560070.
3. Total liabilities: Rs.4,32,57,567 .95/ (Rupees Four Crores Thirty Two Lakhs Fifly Seven Thousand Five Hundred and Sixty Saven
and Minety Five Paise only) as on 28.10.2026 plus furtherinterest and charges thereon.
4. (a) Mode of Auction : E-Auction

(b} Details of Auction service provider: Service Provider ; M's PSB Alliance Pyt Lid (BAANKNET), Address: Corporate Ofica - -
Unit 1, 3rd Floor, VIOS Commercial Tower, Near Wadala Truck Terminal, Wadala East, Mumbai, Maharasira - 400037, Helpdesk
Number: B201220220, DB92212848, 8160205051, Email ; support. basnknetipsbaliance.com, Website: hifpz:Vbaankned.com/
(c) Date & Time of Auction: 21.11.2026 Time 1.00 PM to 3.00 PM, (d) Place of Auction: ARM Il Branch, Bangalore.
5. Resaerve Price & EMD AmE

<\ Canara Bank

8. Vehicle Registration | Registration .
No. Model Month & Year No Yard Address Reserve Price EMD Amt.
1. | Ashok Leyland JAN-2024 | TS-07-UP-1167 | 5.Fadmanathaiah Parking Yard, | Rs. 25.20.0000- | Rs 252 000
GP4825 tanker Maidupetha,1-5-24211,
Goods carmiage - Yerramsettpalem, LA Sagaram,
(N | S andhra Pradesh 524126, i .
2. | Ashok Leyland JAM-2024 [ TS-07-UP-1152 |5 Padmanabhaiah Parking Yard, | Rs. 2520000 | Rs 252 000/
GPA8ZS tanker Maidupstha, 1-5-2421
Goods carmage - Yerrarmsaibpalam, LA Sagaram,
HMY &ndhra Pradesh-524176,
3, | Ashok Levland JAN-2024 | TS-07-UP-1356 |$.F'Eld-'rlur|a::uhalah Parking Yard, | Rs. 23.20,000- | Rs 252000
GP4RE5 fanker { Naldupetha,1-3-24211,
Goods carmags - Yerramseitipalern, LA Sagaram,
HM Andhra Pradesh-524126,
4, | Ashok Leyland JAN-2024 TE-07-UP-1125 | Sninivasa Stock Yard, H.No, 1-7- Rs. 25.20,000/- | Rs2 52 0000-
EP4825 fanker 21824/B, Kotha Cheruvu Road,
Goods camage - Mew Gunj, Mahbubnagar.
HMY ‘Telangana-509001,
5. | Ashok Layland JAM-2024 | TS-07-UP-1149 |Seven Star Parking Yard, Rs. 2520000~ | Rs 252 D00
GP4825 tanker Mettu Street, Madira Vedu
(oods v;iarna-;e - Thiruverkadu, Chennai-e00077
HM I
6. | Ashok Leyland JAN-2024 | TS-07-UP-1153 | C Rajeswari Yard, Vinayaka Rs. 2520000~ | Rs 252000/
GP4E25 tanker Magar, Kadapa, Andhra Pradesh-
Goods camage - 316003
HiW
TOTAL Rs. 1,51,20.000/4 Rs.15,12,000{-

€. Last Date of Submission of EMD Amount with M/s PSB Alllance Pvt Lid (EAANKNET) Is 20.11.2026.

T. Other terms and conditions: a) The Movables iems {Hypothecated Viehicle) will not be sold below the Reserve Price. b) Awction!
bidding shall be only theaugh *Cnling Electranic Bidding” through the wabsile of website M's PSB  Alliance Pyt Ltd (BAANKNET).
Bidders are advised 1o go through the wabsita for detalled terms before taking part in the e-auction sale proceedings. ) The property!
Hypothacated Vehicss can be inspected on 16.11.2026. d) Auclion would commeance at Reserve Price, as meantionad above, Biddars
shall improve their offers in muitiplies of Rs.10000 as incremental valug. The bidder who subméts the highast bid {above the Reserve
price) on closure of 'Online’ auction shall be declared as successiul badder. Sale shall be confirmed in favour of the successhul biddes
subgect o confirmation of the same by the secured creditor. e) Eamest Money Deposil {(EMD) of 10% of the Reserve Prica is to be
daposited in E-Wallet of Mis PSB Alliance Private Limited (BAANKNET) portal directly or by generating the Challan therein o deposit
the EMD through RTGSMEFT in the account details as mentioned in the said challan "on or before 20.11.2026. T) The successful bidder
shall deposit 25 % of the sale price {inclusive of EMD already paid), mmediately on the sale being knocked down in his/ her favour and
thie balance within 15 days from the date of confirmation of sale. Il the successiul bidder fails 1o pay the sake price as stated above, lhe
deposit made by him shall be forfeited. g) Sale shall be confirmed in favour of the successiul bidder, subject to confirmation of the same
by the secured craditor, h) Remaining amount of bids is to be depasited through RTGS/INEFT/Fund Transfer to credit of account
"CANARA BANK ARM Il ERANCH, BANGALORE" Alc No. 208272434, I[FSC Code: CNREODDEZRE. i) EMD deposited by the
unsuccessful badder shalf be refunded to them. The EMD shall not carry any interest. j) All charges for conveyance. stamp duty/GST
reqistration charges ete., as appcable shall be bome by the suctasshul bidder only, k) The Auchon Sale is conducted on "As is where is,
As is what |s and Whatevar these is* Basis. Bank is not awara of any panding charges, taxes, atc. Purchasers are bound to verify the
same and, if any, have to bear the same, I) Bank reserves the right to postpone/cancel or vary the terms and conditons of the e-auction
wilhout azsigning any reason thereci. m) In case there are bidders who do not have access to the infemed butinterested in paricipating
the: e-auction, they can approach concemed Circle office or ARM || branch, Bangalare who, a5 a facilitating centre, shall make necessary
arrangements. n) Authossed Officar reserves tha right to postponalcancel or vary the terms and conditions of aucthion without assigning
any reason thareof. o) For sale proceads abova Rs. 50.00 Lakh {Rupess Fifty lakh), TDS shall ba payabée at tha rata 1% of the Sake
amount, which shall be pavable from the sale amount by the Sweccessful buyer. Further, the GST as appliceble shall be paid by the
Successiul buyer separately as per Government guidelines. p) For further details contact, Chief Manager, Canara Bank , ARM
Branch-2- (8113002975, 8921102717, 7892927914, 9483544116, BT006T5503,9945885611 and 080-25310181) e-mail id -
ché2BB@canarabank.com orf tha senvice provider Mis.PSB Alliance{Baanknet) - e-mail: suppor. BAANKNET@pshalliance.com,
EMAIL: suppori.baanknel@ipsbhalliance.com

Place : Bengaluru, Date : 29.10.2026 Authorised Officer, Canara Bank

BENGALURU
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IN THE COURT OF THE PRL. SENIOR CIVIL
JUDGE, BENGALURU RURAL DISTRICT,
BANGALORE

0.S. No. 557/2024
BETWEEN : Smt. Susheela Devi .S
..PLAINTIFF
AND : SriBiju KL & Another ...DEFENDANTS
NOTICE UNDER ORDER V RULE 20 OF CPC
Sri. T Joy Lenan, S/0 Sri. Emest, Aged about 60
years, Rfa No.26, 2nd Cross, Yelahanka New
Town, Bangalore-560064. ...DefendantNo.2
WHEREAS, the plaintifis have filed the above
suit for Declaration and Possession against the
Defendants. You are hereby summoned to
appear in this court in person or by a pleader
on 31.10.2026 at 11'0 Clock o answer the
same, failing which the suit will be determined
on ex-parte.
SCHEDULE 'A' PROPERTY
All that piece and parcel of land bearing Sy.No.
122/1 measuring 1 Acre 03 Guntas, Sy.No.
122/2 measuring 1 Acre 03 Guntas and Sy.No.
122/3 measuring 1 Acre 10 Gutnas of
Handarahalli Village, Channarayapatna Hobli,
Devanahalli Taluk and entire property is
bounded as follows:- East by : Budigere-
Bangalore Road, West by : Lands bearing Sy.No.
121 of Handarahalli, North by : Portion of Sy.No.
121 belonging to Sri. M. Ramanna, South by :
Government Property.
SCHEDULE 'B' PROPERTY
An extent of land measuring 5 Acres 7 Guntas
bearing Sy.No. 21/1 and 20/2A of Avalahalli
Village (Virgonagar), Bidarahalli Hobli,
Bangalore East Taluk and bounded as follows :-
East by : Land earlier belonging to Sanjeevappa
and now Private Layout and buildings, West by :
Narayana Reddy's Land and Govt. land, North by
: Bidarahalli Main Road, South by : Property of
Patel Venkatappa.
The subject matter of this suit being only 14
guntas of Sy.No. 20/2A of the entire Schedule B
Property as this entire schedule Property is an
undivided Hindu family property with no
separate boundaries demarcated for Sy.No.
20/2A to be read separately.
Given under my hand and seal of the court this
10th day of September 2026.
By Order of the Court, Chief Ministerial
Officer, Senior Civil Judge Court,
u Rural Dist., g
Gerahalli Law Offices
#9, 2nd Cross Road, C.5.1. Compound, (Behind
C.5.1. Compound Park), Bangalore - 560 027.

IN THE COURT OF THE XXIX
ADDL CITY CIVIL AND SESSION
JUDGE AT BENGALURU (CCH-30)

0.5.NO. 2882/2016

BETWEEN:-
SMT.GOWRAMMA W/o Basavaraj,
Since died Represented by her LRS
1{a) SMT. NIRMALA. B. W/o Late.
Basavaraj, Aged about 41 years, R/
at No.328, 5th Main, 12th Cross,
Malleshpalya, New Thippasandra
post, Bangalore-560075,
1(b) Sri. GURUPRASAD. B S/o
Late. Basavarj, Aged about 48 years,
Residing at Flat No.403, 4th Floor,
Royal Green apartment, 15th cross,
Yashwanthpura J.P. Park, Brundhava-
nanagar, Bangalore-560054.
2. SMT. KAMAKSHMAMMA. W/o
Chaluvaraju,  Aged about 45 years,
R/at No.82/27, 5th Cross, ‘B’ Block,

Ramakrishnaiah Layout,  Malagala,
Bangalore-560091.
3. SRI. LAKSHMAN. S/o Late. Mu-

niswamappa, Aged about 50 years,
Rfat MNo.3, 10th Cross, Agrahara,
Dasarahalli, Bangalore-560079.
...PLAINTIFFS
AND
SRI. ANNAYAPPA AND OTHERS
.. DEFENDANTS
NOTICE TO LRS OF PROPOSED
DEFENDANT NO. 25(a) ON IA.
NO.15 Under Order 22 Rule 4 of
CPC, and IA.No.16 Under Order 22
Rule 9 of CPC
25(a) Sri. SANDEEP DATTA. S/o
Late. Mohan Kumar, Aged about 32
years, R/at Bileshivale Village, Bida-
rahalli Hobli, Bengaluru East Taluk,
Bangalore-560077
WHEREAS, the above named plain-
tiffs are instituted a suit for the relief
of partition and separate possession
against defendants under order VII
Rule 1 Read with section 26 of Civil
Procedure Code , You are the LR'S
of proposed defendant No. 25(a) is
hereby summoned to appear before
the XXIX Addl City Civil and Session
Court at Bengaluru (CCH-30), in
person or by pleader duly instructed
to answer the claim on 17/12/2026,
at 11.00 A.M in the afternoon; Failing
which you will be placed Ex Parte.
Given under my hand and seal of
the court this the day of 17/10/2026.
2026.
BY THE ORDER OF THE COURT
Shirestedar
city civil court Bengaluru
C.T.PARAMESHWARAPPA &
ASSOCIATES
ADVOCATES, No.14, 1st
floor, Gante. S. Gopal Building,
13th cross, Cubbonpet, Ben-
gaore-560002.
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IN THE COURT OF THE 1st ADDITIONAL
SENIOR CIVIL JUDGE BENGALURU
RURAL DISTRICT AT BENGALURU
G & W.C.No. 142/2026
BETWEEN: Chandrashekar Peter, Aged
about 45 years, $/0. Y. Peter, R/at No.50/4,
Nagamma Building, 1st Cross, 1st Main
Road, Annneppa Layout, Kalkere,
Bengaluru-560043. And also MNo.42, Punna
Bhumi Layout, Kalkere, Horamavu Post,
Bengaluru-560043. ... PETITIONER
AND: Smt. Agnesh .R, Aged about 41
years, W/o. Chandrashekar Peter, D/o. S.
Robert R/at No.5014, Nagamma Building,
1st Cross, 1st Main Road, Anneppa Layout,
Kalkere, Bengaluru-560043. And also R/at
No.47, Dr. K.V, Puttappa Kuvempu Road 1st
Stage, 1st Block, Rayasandra Layout,
Bengaluru-560099 ... RESPONDENT
SUMMONS TO GENERAL PUBLIC
UNDER ORDER V RULE 20 (1a) OF CPC
Whereas, the Petitioner here in filed the
above petition seeking legal guardian of
Minor Child by name Michael Peter under
section 7, 8, 10, 12, 17, 25 of the Guardian
and Wards Act 1850.
The interested parties are hereby called
upon to appear before this Hon'ble Court in
person or by pleader duly instructed on
15-12-2026 at 11:00 A.M. informs to the
General Public, failing wherein the
appearance will be heard and declared as
exparte.
Given under my hand and seal of this Court
on 28-10-2026.
By order of the court, Chief Ministerial
Officer, Senior Civil Judge Court, Bangalore
Rural District, Bangalore.
K.V. RAMACHANDRA, Advocate
MNo. 183, Old Police Station Road,
K.R.Puram, Bengaluru-560036.
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IN THE COURT OF HON'BLE COURT OF X
ADDL. CITY CIVIL JUDGE, AT
BENGALURU
0.5 No. 813/2026 (ccH-26)
BETWEEN: Mr.J.David Raj, /o C. Devaraj
@ James Raj, aged about 46 years, R/a
No.238, 'Raj Susthi', Ullasappa Road,
Kammanahalli, St. Thomas Town Post,

Bengaluru-560084. ... PLAINTIFF
AND: Mr. Arogya Swamy & others ...
DEFENDANTS
NOTICE TO THE DEFENDANT No.3
Mrs. Arogya Mary, D/o Arogyaswamy,
aged about 50 years, Residing at No.8,
Eranna Palya, Arabic College Post, Bengaluru
560045, ... DEFENDANT No.3
Whereas the plaintiff named herein had filed
a suit for Injunction against the defendants
before the above Court to decree his suit for
permanent injunction, permanently
restraining the defendants from interfering
with his continuous possession and
enjoyment of the suit schedule property. The
Hon'ble City Civil and Sessions Judge, CCH-
26 was pleased to order to issue notice by
paper publication.
Take Notice that, the above said suit is
posted for your appearance before the above
Court on 02/12/2026 at 11:00 A.M. If you
have any objection or defence you are
required to appear in person before the Court
on the said date of hearing, failing which, the
petition will be decided on merits placing you
ex-parte.
SCHEDULE
Al that piece and parcel of the land situated
at survey No.52/2, situated at Nagavara
Village Bangalore North Taluk, measuring 1
acre 21 guntas bounded on : East by:
Chinnappa's property, West by: Naganahalli
Halla & Railway line, North by: Jojappa's
Property, South by: Kantha Raj Property
Given under my hand and seal of the Court on
this 28/10/2026 at Bengaluru
By order of the Court, Senior Sheristedar,
City Civil Court, Bengaluru
P. NEHRU & ASSOCIATES, Advocates
No. 121, 3rd Cross, Prakash Nagar,
Bengaluru- 560 021. Mob No. 98450 73109

FOODFTTD RRZTON TEONL YT
TRIORICR.

5&@@@@;356@@ T30.90.9 T NTIT
CENeIY @oﬁ%mcémﬁd.
U@%@m&m&m&&ﬁ&é@g@ D0.L9AF

zo.3. *‘mzaacs QWAHTNT

TRIBS eWIY RD-TNLINYOT BRRT
20TH TOPER. B3 TORRTY HBAN
T008, LWTNIN 00 3RO Hewriode
RZON 0T &OOD TIFSF 2.20.880¢0°
BDIPT BELTR.

R0 Aeso LA, DODITT 9FT BENOT
B03RERAT SETTT FNHE) T TRTVONE,
85300 cden ToBecdes CHSCOTT TN
B33, THTOTT NeTo TTRT TODFTDTRY
FPTTR, QOOT WOTT ReBTTY
BOTE WTV0SOWOT LA, FZoNTY

Beshamort THIR) VTR0 IFDTIT
SARIIND TRTTMDIS DT
AT 878 30TTe0T TR TRSTOR,
&)56’&’5)?& zsm%ﬁ B3 Je® FOTIe0TT
Qeﬁofbe d 533 emude T, FATIFS

ome

All loans are processed and serviced by Contrum Housing Finance Limited ("CHFL")

CENTRUM HOUSING FINANCE LIMITED
A peopleh

A Subsidiary of Weaver Services Private Limited

Group Company of
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Leading Through Innovation T

ACME SOLAR HOLDINGS LIMITED ®*

(formerly known as ACME Solar Holdings Private Limited)
CIN: L40106HR2015PLC102129
Registered Office: Plot No. 152, Sector 44, Gurugram 122002, Haryana, India

Q2FY27

Fresents

FINANCIAL EXPRESS

Leadership

AWARDS

Co-presented by

EBITDA
X874 Cr By

PAT
<269 Cr

Total Revenue:
1007 Cr

up
67.5% Y-0-Y

up
133.5% Y-0-Y

Extracts of Unaudited Consolidated Financial Results

for the quarter and six months period ended 30 September 2026

(All amounts in Rs. million unless otherwise stated)

Sr Quarter ended Six months period ended | Year ended
No. Farticulars 30 30 30 30 30 3
September Jung September | September | September March
2026 2026 2025 2026 2025 2026
Unaudited | Unaudited | Unaudited | Unaudited | Unaudited Audited
1 | Total Income from Operation 10.070.81 8.537.73 6,013.66 18.608.54 11.853.56 | 25.070.80
fit ! | a ' T 2 ; a1y, gl 422 747, . S £ = 5 i L

£ LM ke FEITDEI AL AL EIEEF&?MI It.EITIE} Aol 4 3145 1218 il St Akl Chief Guest CED of the Year Company of the Year CFO of thie Year Young Turks
3 Met Profit for the F'Eﬂﬂdn'}'ﬂﬂr before Tax |:aﬁE'r EIﬂE‘ﬂ“U!":El |'|E."ﬁ5:' 3563 14 3314 64 1,561.79 6.874.78 3,305 72 5?6324 ﬂ“is-h Shﬂh Dlllp Ehﬂngh\fi AEhﬂI‘f Eﬂ-nthEIFiEl Fﬂrth Iindﬂl
5 | Total Comprehensive Income for the periodfyear 284044 | 240586 | 112257 | 524630 | 245822 | 498418 N irma la

[Comprising Profit for the periodivear (aftar tax) and - >

Other Comprehensive income (after lax)] Slt h ﬂ ra m a " '
g [ Total comprehensive income attnbutable fo ; ;o

-Qwners of the Company 263702 | 240586 | 112265 | 524360 | 245036 | 4.994.46 Union Minister for

-Nan-confrolling Interast 262 {0.00) (0.08) 2.61 {0.14) {10.30) Finance &
7 | Paid-upequity share capal 1.411.97 141124 1,110,143 1.411.87 1.210.18 1.210.78 : , N n

(face value of Rs. 2/- per equily share) EU J []DFE]tE‘ Jﬂlﬁa TS Emarging Entrepranaurs Standout Innovators
8. 1 CHheE auaty 2ADL 08 Dr Pratyush Kumar & Pawan Kumar Chandana &
% | Eamings per share {(EFS) -face value of Rs. /- each® Dr Vivek R.‘.—'Igh.‘.—'l‘l.n'an Naga Bharath Daka

Basic (amount in Rs) 4.00) 3. 1.80 71.51 4,08 B.24 Sarvam Al Skyroot A

Diluted {amount in Rs| 175 167 158 742 402 18 November

* Not been annualised except for year ended 31 March 2026
Notes;

a. Standalone Financial information of the Company as per Regulation 47(1)(b) of SEBI {Listing and Other Disclosure Requirements)
Requlations, 2015 ('SEBI (LODR) 2015":

02

2026

1

(Al amounts in Fs. million unless otherwise stated)

Sr. Quarter ended Six months period ended | Year andad M um h 3 | ‘
= FC s P’lm b mee S Ptm b Elﬂlﬂian be 5Eptiu be Ha;'rch Standout Unicorn of Sustainabifity Leader MNC of the Year MSME of the Year
aptember un eptember ember mber a the Year Pri : i e A
. riya Nair Sanjeev Sharma saurav Gupta
i e b L il £0ad Fﬂ|HLIﬂI Nay‘e‘ur H ||-:|.|:'-'1!|| Linileyer : ABE Balla Casa F:-|:-.I|"|-::-|!
Unaudited | Unaudited | Unaudited | Unaudited | Unaudited Audited Mykaa
1 | Total Income from Operation 2425731 | 2308275 | 4.654.73 h7.840.06 8,294 58 43 57287
2 | Profit before fax for the pariodiyear 3.226.89 1,630.56 409,76 4 857 45 420065 4.566.08 Corporate Partner Associate Partners
3 | Profit for the penod/year 241258 1.217.03 312,22 3.62%.61 320,35 340158

Guirnt Mineral
Dewelopment
Crrparation Lk

s[k]F]
ELIXER

AT THEHESET OF BVERY GARE

SHIV NADAR

URIVERSITY -

b. The above is an extract of the detalled formal of unaudited financial results for the quarter and six months pericd ended 30 Seplember 2026 filed with the
Stock Exchanges under Regulaton 33 of the SEBI (LODR) 2015. The full format of the unaudited financial results are available on the Stock Exchange
websites www,.nseindia.com and www.bseindia. com and on the Company's website www.acmesolar.in and can be accessed by scanning the QR oode.

c. The above results were reviewed by the Audst Committee and approved by the Board of Directors at its meeting held on 28 October 2026.

For and on behalf of the Board of Directors of

ACME Solar Holdings Limited

[formerly known as ACME Solar Holdings Private Limited)
Manoj Kumar Upadhyay

Chairman and Managing Director
DIN Mo. 01282332

==
B

Gowd. of Llitarakhand

Knowledge Partner

EY

Shag the hatore
wikh sonfidenss

Associate Parthers

aspect’

Eridging Trodiions, Bulkiing Tomerrow

(JPS(DA

TR PR 10 P ARG O PN

Place: Gurugram
Date: 28 October 2026

NOTICE
Notice s hierely glven tha lollowing share certifcates of Forie Motors Limited E:EHEET INDUSTRIES LIMITED
i e - rrmEmrea e e s .-.....,...I.. = — .L?qEI'HHHI'JHFLGMEDH-E
[T [h:lll-:] Mo ] Enl':l:ml:::lfm I {E:III-,I:I‘T[D ] l}JIr?::'rerl”rF Hul{ar.-} ]‘:ﬂg‘ “:Ii;ﬂ everest Regisiered Office: GAT No. 152, Lakhmapur,
Taluka Dindari, Hashlk - 422202 (Maharashirz]
1| RODVZE | Tadlam Puranam % . :
Raful and 96034 - B6B4S | 92094 | s@oaw | eoo | o/ 1ot ::1 iﬁ fﬂi;ﬁ;‘;ﬁf;:"“"' RO C N o0, ‘
| Ms Rema Raghavan| 124154124160 | 12530248 | 12538504 | 276 | — '

™ steamhouse
STEAMHOUSE INDIA LIMITED

CIN: L40300GJ2015PLC083493
Registered Office: Office No. - 324, Second Floor, Four Point, V.I.P. Road, Vesu, Surat-395007, Gujarat.
Tel. No.: +919727740708/0261 2998109 |Website: www.steamhouse.in | E-mail ID: compliance@steamhouse.in

UNAUDITED FINANCIAL RESULTS (STANDALONE AND CONSOLIDATED)

SPECIAL WINDOW FOR RE-LODGEMENT OF TRANSFER REQUESTS

faave been kst armsplaced and undersigned have agplied 1o the Company ToEsuUe fuplicate share
certificatals) ror the sasd shares. Any personcs ) Wi have clalm in respect of the sharesaid shares
showld Indee dalm for the same with the Company at its Registered 0ffice: Mumbal Pune Road,
Akurdl, Puna - -ﬂ-'l'l:l]l‘if!l'ﬂﬂ'll - tmmlam:rufﬂ[!rmlnr:mﬂs.mm within 15 days from the
date af this notice. else the Company will proceed 1o Ssue duplicate share certificatels)

AND DEMATERIALISATION OF PHYSICAL SHARES

Pursuant to SEBI Circular HOS38 31 1 (212026-MIRSD-PODAYITE0/2026 dated January
30, 2026, all the shareholders of Everest Industries Limited (“the Company ) are hereby
informed that & Special Window has been opened for a period of 1 year, from
February 5, 2026 to February 4, 2027 to facilitate re-lodgement of transfer reguest
and dematerialisation {*demat") of physical securities which were sold/purchasad prior
10 April 1, 2019, Further, this special window shail also be available for such fransfar
requests which were submitted prior (o April 1, 2019 and were rejected/returmead/not
attended due o deficiency in the documents/processfor otherwise. Please refer below
mentioned mairix for clarity with regard to applicability of this window:

Nl Mo Claim shall e against the Campany feT smiry of aforesad netioe pemnod of 15 days
gl

Name of the Shareholder

Tallam Puranam Rahul and Mrs. kema P.IIII'HIHI'I

PlECE : Prng
Oate : #4910 2026

| R ——

FOR THE QUARTER AND HALF YEAR ENDED SEPTEMBER 30, 2026

FORM A
PUBLIC ANNOUNCEMENT Exgcution Date of | Lodged for transter | Original Security | Eligible to The Unaudited Financial Results (Standalone and Consolidated) for the quarter and half year ended September 30, 2026, have
H“"”{”ﬂl_ﬁ':,‘nErE'L‘L'],E'f;ff._l”r“pi':{c“lﬂE&Qﬁ:ﬁ;ﬁrf "33,;'1[11;.'-'1:,”"'”'3 Transter dooa | betere April 0, 20107 i:a'fﬁmﬁ mﬂh the i been prepared by the Company in accordance with Regulation 33 of the Securities and Exchange Board of India (Listing
tion Process) : indow
FOR THE ATTENTION OF THE STAKEHOLDERS OF 7 T ; . en Obligations and Disclosure Requirements) Regulations, 2015 (as amended) and were reviewed by the Audit Committee of the
UNI P2P PLATEORM PRIVATE LIMITED AoraApri k] (it 15 Fréish Edgmwl b o Board, and thereafter, were approved and taken on record by the Board of Directors in its meeting held on Thursday,
e —— - : - October 29, 2026.
RELEVANT PARTICULARS Before April 1, 2019 ‘r'e; Yes Yeg
1| Name OF Corparate Person | Uni P2P Platform Private Limiled ol ol Financial Highlights for the quarter ended September 30, 2026:
2| Daie of incarporation of corporate person | 05 12,2016 _ I boialodn e
3. | Autharity under which corporate person | Repistrar of Comganies - Bangalore Befare April 1, 2018 Yis o Mo Consolidated Total Revenue: Consolidated EBITDA: Consolidated PAT:
i incorporated/ registersd - - -
4. | Corporate [dentty Number of corporate | U7 4000KAT016PTC1BIGTE Befare April 1, 2019 Mo i M ¥ 1294.91 Million ¥ 246.84 Mmillion ¥ 77.71 Million
|persan | ___ ~ : :
5. | Address of the registered office and INDIOUBE-SIGMA A WING 3/8. Hoor 2 Block Rindly nots that the rﬂﬂtr-?ﬁtﬁ'-'l'hlﬂh arg accompaniad by original snare certificate along Standalone Total Revenue: Standalone EBITDA: Standalone PAT:
;TITiI'IL'iFEl affice :.\,1 Enﬂ ¥ i.'r'.'II'FII:IrE|E' 14 indm_—_a: l.n-'l'!.'l:'i.lt. u;_.um.l]-mrﬂm&_ 'i'ﬂth l!&l'lfﬂﬂf UEEU Ell'lﬂ [:|I'Eﬂlrl1|‘:ISl-E'T I|S|. Hﬂdmlﬂﬂﬂz‘l’ 'l!m.'lll'llﬂ!itﬁ IEtEd n ErﬂrEE-':IHJ SEB'
nerean Bangalose - 560034 circular shall only be considered under special window. During this period, the 7 1294.91 million ¥ 246.85 Million ¥ 77.72 Million
[Linuidation commencament date of [ &th Detober 2006 securities s0 transferred shall be credited to the transferee only in demat mode and

fransferred securities shall be under lock-in period for one year from the date of
registration of transfar, Such securities shall not be transferrad, Gen-marked’ pledoed
during the sald lock-In parkod.

Please note that SEBI Cicular HOS38/13/11¢2)20 0-PODAITE0 2026
dated January 30, 2026 is also available on the vieb i the Company at
hitps:/fwww. everestind. com/investor-relations/shatabalsls g=information for

gasy raferance.
The- Shareholdars who wish 1o avail the opporiunity of this specizl window are

GI[FII‘.I[EII‘E‘ PErsI |

7 | Mame, address, mad aodress, Telephong
numbar @nd the registration rumber of
i liquidatis

o e i Financial Highlights for the quarter ended September 30, 2026:
Email = Bquidator. pramodetcapad.in
Ardress; #3rd Floor, Raj Towers, 23rd Cross,
Banashankari 2l Stage. Bengalum - 5600710
Gontact M- +91 98200 75043

Registration number -

_ | IBEIAPA-D01/1P-P-02286/2021-2022/1 3674
8 |Last date for submission of claims 2ath November, 2026

Consolidated PAT:
¥ 26113 Million

Consolidated EBITDA:
¥ 556.15 Million

Consolidated Total Revenue:

T 2603.65 Million

Standalone PAT:
Z 261.14 million

Standalone EBITDA:
7 556.16 Million

Standalone Total Revenue:

¥ 2603.65 Million

Motice 15 hereby giégn Eeat Ui PP Patlorme Prnate Limited has commenced Vol Ly
Bnuidation on 26th Dotaber, 2026,

The stakeholders of Lini P2F Flatlorm Private Limited heraby called wpon 1o submit & proaf af
thelr claims, on or before 25th Movemnber, 2026, 1o the liquidator at the address menfioned
againstitam OF

requesiad to contact the Company's Registrar and Transfer Apent Le. MCS Share
Transfer Agent Liméed at Gedecha, Onclave Premises Co-op. Society Lid. Saki Vihar
Road. Saki Naka, Kharani Road, Saki Naka, Andhen (E), Mumbai - 400 072, email id:
helpdeskmum@mcsregistrars.com, Contact No. 022-28516021/22 or write email 1o

The Unaudited Financial Results have been uploaded on the Company's website at www.steamhouse.in and on the website of
the Stock Exchanges at www.bseindia.com and www.nseindia.com . The Unaudited Financial Results can also be accessed

The financial creditors shall submit thair praof of claims by electronic means ondy. All other iie Compsny atcom| nd.com, by scanning the given QR code

stakeholders may submil the proof of claims in parson, by post or by electronic means For Everest Industries Limited

& ibission of talk or miisloling Bras oFclaim shalfaitractpenltes Si/f- Path: www.steamhouse.in < Investor Relations < Corporate Announcements < Financial Results
SR Pramod Srihari Date: October 28, 2026 Amruta Avasare URL: https://steamhouse.in/wp-content/uploads/2026/10/Financial-
&= 30.10. Liguidatar . i ; -02- - =
q Place: Mumbai Company Secretary Results-Q2-2026-27.pdf#toolbar=0 For Steamhouse India Limited

Piace: Bengalury

B (= F- = .
f .r:"'l ¥ B

(-

IBBI Reg. No.:- IBBLAPA-0011P-P-D2206/2021- 202213674

Vishal S. Budhia
Chairman & Managing Director
DIN:00017705

Date: October 29, 2026
Place: Surat

KRN HEAT EXCHANGER AND REFRIGERATION LIMITED
Registered & Work Office: Plot No.: F-46,47,48,49, EPIP,
RIICO Industrial Area, Neemrana-301705 (RJ)
CIN No.: L29309RJ2017PLC058905, Ph No.:9116629184
Email : Info@krnheatexchanger.com; Website : www.krnheatexchanger.com

-1.A Motilal Oswal Home Finance Limited gy msrm
m(%-l l Regd. Office: Motilal Oswal Tower, Rahimtullah Sayani Road,Opp. Parel
ST Depot, Prabhadevi, Mumbai - 400 025, CS : 8291889898 E-AUCTION CUM SALE
isma: Finmhos Website: www.motilaloswalhf.com, Email: hfquery@motilaloswal.com
E-Auction Sale Notice of 30 Days for Sale of Inmovable Asset(s) under the Securitisation and Reconstruction of
Financial Assets and Enforcement of Security Interest Act, 2002 read with provision to rule 8 and 9 of the Security
Interest (Enforcement) Rules, 2002.
Notice is hereby given to the public in general and to the borrowers/guarantors/mortgagors in particular, that the under
mentioned property mortgaged to Motilal Oswal Home Finance Limited (Earlier Known as Aspire Home Finance Corporation
limited ) will be sold on “As is where is”, “As is what is”, and “Whatever there is”, by way of “online e-auction” for recovery of dues
and further interest, charges and costs etc. as detailed below in terms of the provisions of SARFAESI Act read with Rules
8 & 9 of Security Interest (Enforcement) Rules, 2002) through website motilaloswalhf.com”as per the details given below :

“IMPORTANT" |

| Whilst care is taken prios 1o scceptance of
|I advartising copy, it 18 not possible 1o very
| Its contents l“ha Indian Express (F)
| Limited connot be held responsibls for
| such conténts, nor for any koss of damage
FOR THE QUARTER AND HALF YEAR ENDED SEPTEMBER 30, 2026 | incurred as o result of Iransactions with
|' COmpanies, associations or mdviduals

Ladvertising In 5 newspapers or

| Publications. We thérsfore mecommand
| that readers make necessary inquiries
| before sending any monies or antesing
( into any agreements. with advertsers or

EXTRACT OF UNAUDITED STANDALONE & CONSOLIDATED FINANCIAL RESULTS

The un-audited Standalone and Consolidated Financial Results of the Company for the Quarter and half year ended September 30, 2026 have
been prepared by company in accordance with Regulation 33 of the SEBI (Listing Obligations and Disclosure Requirements) Regulations, 2015
(as amended) and were reviewed by Audit Committee of the Board and thereafter were approved and taken on record by the Board of
Directors in their meetings held on October 29, 2026.

Date and time of E-Auction Date: 07-12-2026 11:00 AM to 02:00 PM

(with unlimited extensions of 15 minute each)

_ ] z 3 | atharwise acling on an advertissmant |n Borrower(s)/Guarantor(s) / Demand Notice Description of the Reserve Price, EMD /
The full format of financials results are available on Stock Exchange websites at www.bseindia.com and www.nseindia.com and also lany manner whatsoever, Aegrsterad Loan Account Date and Amount Immovable property Last date of EMD
' 1 : " seDlsciosiin r Reg. 5 > | Gattwrs e ik atosoed] Ln resnionas b Ko LAN: LXPAL00117- 05-08-2026 For Flat No C/405 On The 4 Th Floor | Reserve Price: Rs.1400000/-
on company s website at www.krnheatexchanger.com under Investors>>Disclosure under Reg. 46 of SEBI(LODR) Reg. 2015>> Board i :Trihar s '!'IEHM in respa 180051336 Rs:1995968/- (Rupees | AreaAdm 640 Sq Feot Built Up | (Rupees Fourteen Lakh Only)
Meetings>> Outcome. The same can be accessed by scanning the QR Code. | Branch: Panvel Rupees Nineteen Lakh Area In The Building Known EMD: Rs. 140000/- (Rupees
- Borrower: Rahul Kisan Ninety Five Thousand As Ganesh Residency Bearing One Lakh Forty Thousand
. Wagh / Nine Hundred & Sixty Grampanchayat Milkat No Only)
For and behalf of the Board of Directors Co-Borrower: Kisan Rama Eight Only) 382,758,763,420 Sitauted At Village Last date of EMD
KRN Heat Exchanger and Refrigeration Limited Mali Kharghar, Taluka Panvel Dist Raigad Deposit:06-12-2026

1. The Auction is conducted as per the further Terms and Conditions of the Bid document and as per the procedure set out therein.
Bidders may visit to the Web Portal: https://www.credauction.com of our e-Auction Service Provider, M/s. CREDRESOLUTION
INDIA PVT LTD for bidding information & support, the details of the secured asset put up for e-Auction and the Bid Form, which
will be submitted online. The interested buyers may go through the auction terms & conditions and process on the same portal and
may contact to Rakesh Manohar Kandare 9967337288 details available in the above mentioned Web Portal and may contact
their Centralised Help Desk: + 91 9137100020, E-mail ID: balram@credsolv.com.

Place : Maharashtra / Date : 30.10.2026 Sd/-, Authorised Officer,Motilal Oswal Home Finance Limited
(Earlier Known as Aspire Home Finance Corporation limited)

Sd/-
Jitendra Kumar Sharma
Company Secretary & Compliance officer

Place-Meemrana
Date- October 29, 2026

Note: The above intimation is in accordance with Regulation 33 read with Regulation 47 (1) of the SEBI (Listing Obligaitons and Disclosure

Requirements), Regulations, 2015 epape r_ﬁnEf]{:i alex press.com
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Ire] IMfefer auived </ I FE FA g
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SMYAHTE IMMUT FETEE ME FeUrel  qraars
TETOT Y, FRIGTE BT, M TRIrdEr
gerea feaTdien. gehieTel SRl T A, QM
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TEETET 3% 3TEdl. AN HAar 3 fohar
WA HU=Hed S O ST 37T
IS HIURE SATdedT fhar HiaHisaT IMaer
Fuamer feareiear we[ Heumar amadt
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MAHAVITARAN E-TENDER NOTICE

Sealed and superscripted tender offers are invited on line from
registered contractor/Companies etc. under Gadchiroli circle
through E-tendering process for Providing Skilled Outsource
Manpower under Gadchiroli Circle vide tender no.
SE/O&M/GROLI/HR/Tender/outsource Manpower/2026-
27/T-16 to T-18 for total Estt. Amt Rs.595.00 Lakhs excluding
GST. Thedetails of Tender & other relevant documents of above
tenders are available from Dt. 30.10.2026 at our website
www.mahadiscom.in. The last date of submission (uploading) is
05.11.2026 upto 15.00 hrs. Any change in version/corrigendum
of e-tender will be published on our website hereafter.

Contact person:- The Executive Engineer (Adm) M. No.
7875769880.
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